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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH: NEW DELHI
M.A. No. 64/2024

In
O.A. No. 581/2023

TRIBUNAL ON ITS MOTION

STATUS REPORT BY WAY OF AN AFFIDAVIT
ON BEHALF OF THE RESPONDENT MUNICIPAL
CORPORATION OF DELHI (MCD) PURSUNAT
TO ORDER DATED 29/11/2024.

AFFIDAVIT OF SHADAB ALAM S/O LATE SH.
MOHD. NAIEEM ALI AGED ABOUT 37 YEARS,
EXECUTIVE ENGINEER, MAINTENANCE
DIVISION-IV, SOUTH ZONE, MUNICIPAL
CORPORATION OF DELHI, NEW DELHI:-

[, the deponent above named, do hereby solemnly affirm

as state as follows:

. That I am presently posted as Executive Engineer,
Maintenance Division-IV, South Zone, MCD,
New Delhi and am conversant with the facts of the
case, as such am competent to depose the instant
affidavit, on the basis of the official record
maintained and made available, on behalf of

Respondent MCD.

to

That the instant status report / affidavit is being
filed pursuant to order dated 29/11/2024 of this
Hon’ble National Green Tribunal.

That as regards the alleged Aya Nagar Pond on

(OS]

referring to the record maintained and available
with the department, it has been noticed that said
Pond is situated in Gram Sabha land under Khasra

No. 1704, Johad (16-02) is with DDA and was

(
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transferred to South Delhi Municipal Corporation
(now MCD) in 2018 to the Horticulture
Department for the period of 05 years for the
development of parks on temporary basis. The
copy of the handing over letter dated 19/02/2018 in

this regard is annexed herewith as Annexure —A.

That it has been informed by the Horticulture
Department of Respondent — MCD that the area of
the Pond has never been handed over to
Respondent — MCD and the same is still with
DDA. Moreover, in the above annexed handing
over letter dated 19/02/2018 at point No. 3, it is
clearly  mentioned that  “Department  of
Horticulture, SDMC will use the land only for the
purpose of development of park”, hence, it is the
responsibility of DDA for cleaning of Pond situated
in Khasra No. 1704, so that Pond should remain in
its pristine condition. However, the Maintenance
Division -1V of Respondent — MCD alongwith
DDA have also engaged the labor and cleaned the
alleged Pond and the presently the same is free
from garbage. The photographs showing the
current status of the alleged Aya Nagar Pond are

annexed herewith as Annexure —B (Colly) for kind

perusal of this Hon’ble Tribunal.

That moreover, Horticulture Department of
answering Respondent — MCD has also informed
that it has developed the park at the alleged site in
terms of the aforementioned handing over letter

and also cleared the same from garbage / C & D
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Waste dumps. The copy of the report is also

annexed herewith as Annexure —C.

That moreover, it is also relevant to point out here
that concerning the issue as raised in the instant
OA, a meeting has also been coordinated by DPCC
on 13/03/2025, wherein, the aforesaid status /
action as taken by the Maintenance Division —1V
and Horticulture Department of South Zone of
Respondent — MCD has also been apprised with
requisite reports. The copy of the minutes of
meeting dated 13/03/2025 in this regard is also

annexed herewith as Annexure —D.

That besides above, it is also relevant to state here
that with the completions of the improvement and
restoration work in respect of the said Johad / Pond
DDA has already has been requested to take over
the instant Johad / Pond for further maintenance
and also get the cleaning work started as soon as
possible ~vide letter bearing No. EE(M)-
1V/SZ/2024-25/D-78 dated 27/05/2024, reminder
letter bearing No. EE(M)-1V/SZ/2024-25/D-110
dated 20/06/2024 and reminder letter bearing No.
EE(M)-1V/SZ/2024-25/D-406 dated 26/11/2024.
However, till date no response has been received
from DDA in this regard. Copy of the letters /
reminders as sent in this regard are annexed

herewith as Annexure —E (Colly).

Deponl&n’oM
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GOVERNMENT OF NCT OF DELHI ﬂl/ﬁ‘

OFFICE OF THE BLOCK DEVELOPMENT OFFICER (SOUTH)
DISRICT MAGISTRATE (SOUTH) OFFICE M.B. ROAD, SAKET,
NEW DELHI-110068
F. No. BDO (South)/2017 )ga_g B Dated: zc‘\\b NABCS 4

To, ' S50 | \
3% 31 ¥ \/
The Deputy Director (Horticulture) 3 \{/
South Delhi Municiopal Corporation, W (</ oY
South Zeon, Green Park, New Delhi _

Sub: Handing over the Gram Sabha Land to the Horticulture Department of
South Delhi Municipal Corporation for Development of Park on
Temporary basis.

Sir,

This is with reference to your office letter No. Dy. Dir./Hort./SDMC/17-
18./1296 dated 07.08.2017 on the subject cited above. In this regard, it is to
inform you that the Divisional Commissioner, Govt. of NCT of /Delhi is pleased to
accord the approval for grant of NOC for temporary use of vacant land of Gaon
Sabha for development of park in village Aya Nagar in Khasra No. 1704 Johad (16-
02).

Accordingly, the above said land is hereby handed over to Horticulture

ﬂ“f[)’éﬁ/rtment of South Delhi Municipal Corporation for development of park subject

"D g }o t ollowing terms and conditions: -
LN AW, Bop
_ . The ownership of Gaon Sabha Khasra No. 1704 Johad (16-02) land/site

/

shall change as park and continue to remain as Gaon Sabha land in records

3" and department of Horiticulture, South Delhi Muncipal Corporation will only

has the right to use.

2. It will be responsibility of department of Horiticulture SDMC to protect the
Gaon Sabha land from any type of encroachment.

3. Department of Horiticulture, SDMC will use the land only for the purpose of
development of park.

4. No permanent construction will be made on the Gaon Sabha land as given to
Horiticulture Department of SDMC to use for development of park.

5. Department of Horiculture, SDMC will bear all the expenses relating to

development, management and maintenance of the park.
Contd. 2
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6. Gaon Sabha/Revenue Department reserves the right to reclaim the land, if
the same is required for any other important purpose by the government.

7. Any damage to the site would be rectified by the department of Horiticulture,
SDMC at the time of return of the land to Gaon Sabha.

8. Park should be developed by the SDMC within four (4) months from the date

of handing over of the Gaon Sabha Land. In exceptional circumstances, this
period cand be extended further by 02 months.
9. The Gaon Sabha Land is being allotted to SDMC Horticulture wing for a

period of 05 years, which can be extended further for another 05 year.

i
(DR. NIDHI SAROHE)
BDO (SOUTH)

F. No. BDO (South)/2018|5¢S Dated: \C\\ox\\'&

Copy for information to:

1. Phe DM (South), M. B. Road, Saket, New Delhi.
\Z.)[;‘;. Commissioner, SDMC, Green Park, New Delhi.
3. Dir. (P), 1st Kripa Narayan Marg, Delhi-110054.
4. Dir. (Horticulture), SDMC, Dr Shyama Prasad Mukherjee Civic Centre,

Minto Road, Delhi - 1100025.
PA to Divisional Commissioner, 5 Sham Nath Marg, Delhi-110054

PA to Commissioner, SDMC, Dr Shyama Prasad Mukherjee Civic Centre,

Minto Road, Delhi - 110002.
g

(DR. NIDHI SAROHE)
BDO (SOUTH)

20
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MUNICIPAL CORPORATION OF DELHI
OFFICE OF THE DEPUTY DIRECTOR (HORT.)
HORTICULTURE DEPARTMENT: SOUTH ZONE
b Lk ROOM NO. 45, 2" FLOOR MCD OFFICE BUILDING ,
SRI AURBINDO MARG, GREEN PARK, NEW DELHI-110016
Email ID :- adhsouthzone.mcd@gmail.com

DDH/ADH/SZ/IMCD/2024-25/_3F¢ 6 Dated :- 2. /@ /W
To,

xecutive Engineer,
M- 4 (South Zone)/MCD

Subject :- Status report in compliance of order/directions of Hon’ble NGT
in MA No. 64/2024 in OA No. 581/2023 “Tribunal on its motion
regarding garbage, dumping material and raw material in
Khasra No. 1706 Village Aya Nagar, New Delhi

Sir,
. In compliance with the directions of the Hon’ble National Green Tribunal

(NGT) regarding garbage, dumping material, and raw material in Khasra No.

1706, Village Aya Nagar, New Delhi, the following actions have been

undertaken:

Land Handover and Development

e Khasra No. 1706, Village Aya Nagar, New Delhi, was handed over to the
Horticulture Department, South Zone, MCD on 19.02.2018.

e The total area of the land is 3.33 acres, which includes a pond.

e Out of the total area, 0.46 acres has been designated for park

development, while 2.87 acres is allocated for the pond.

(ontwer— - — L
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Park Development and Maintenance

* Upon taking over, the Horticulture Department, South Zone, MCD
developed the designated park area with plantation, grassing, gazebo
installation, and an open gym.

e The park is currently being maintained by the Horticulture Department,
South Zone, MCD.

Compliance with NGT Directions

* The garbage, dumping material, and raw material present in the park
area have been removed by the Horticulture Department, South Zone,
MCD, in accordance with the NGT'’s directions.

Maintenance of Pond Area

* The pond within the park is maintained by the Maintenance
Department, South Zone, MCD.

* Aformal request has been sent to the Maintenance Department, South
Zone, MCD, for cleaning and necessary maintenance of the pond, vide
letter No. DDH/ADH/SZ/MCD/2024-25/2872 dated 17.12.2024.

Current Status

e The park/land (except the pond) is presently clean and well-
maintained.

* Photographs of the site are enclosed for reference.

This report is submitted for your kind perusal and necessary
action.
PUIBamenc2

Dy. Director (Hort.)
South Zone : MCD

Deputy 1
Sout]
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_ ": DELI POLLUTION CONTROL COMMITTEF }
DEPARTMENT OF ENVIRONMENT, GOV, OF NCT OF DELHI

= de-a | 2" FLOOR, ISBT BUILDING, KASHMERE GA'TE, DELHI-110006 |
\!P) visit us at: htps//dpee.dethigovi.nic.in

F. No. DPCC/(10)(10)(92)/Leg-08 / 5249~ Dated: 13-03-2025

Subject: Minutes of the meeting taken by MS, DPCC at 03.00 I’M on 13 March 2025

A meeting was convened in the chamber of MS DPCC at Delhi Secretariat on
13.03.2025 at 03.00 PM. List of the officials from MCD and DDA who attended the meeting
is enclosed as Annexure-1. The issue was explained to the representatives of both MCD and
DDA and sought the Action Taken Report/Compliance report from them regarding the
rejuvenation of the pond in question at Aya Nagar. Sh. P K Banerjee , Dy Director
(Horticulture). MCD informed that the park has been cleared from the garbage/C and D waste
dumps and submitted the ATR in the meeting itself. Copy of the ATR submitted by the
Horticulture Wing of MCD is enclosed as Annexure-2. Regarding the cleaning of the pond in
question, Sh Shadab Alam from Maintenance Wing of MCD informed that they have taken
certain measures to clear the pond. He assured that the Action Taken Report will be submitted
by 02.00 PM on 17 March 2025. He however informed that the land on which the pond exists
belongs to DDA and was handed over to MCD for maintenance purpose only Sh. Deepak
Kumar, DDA was asked to ensure the cleaning of the pond in co-ordination with MCD in a
time bound manner and submit ATR to DPCC. As far as the punitive action, it was decided to

send letters to Heads of MCD and DDA to identify the responsible officers/officials in their

respective departments and take suitable action against them. pat)
i &D
e
gE”

Incharge, CMC-II

Copy to:

(1) Deputy Director land management south zone — DDA (DD/LM/SZ-1) Room no C1/5
Vikas Sadan , INA , Delhi - | 10023

(2) Deputy Director(Horticulture) South Zone —Room 45, 2" floor MCD oflice , SRI
Aurbindo marg, Green Park , Delhi 110016

(3) Deputy Director(lngineering Division) South Zone  Office of executive engineer,

maintenance division 4 sector 4 pushp vihar Delhi 110017

(®



Subject: Aya Nagar Issue
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Attendance Shee

t

Date and Time: 13.03.2025 at 03:00 PM

“S.No. Name | Designation/ | MobileNo. [ Sign l
; Department |
"l PUBanerjee DDUyMe M| oyivfeyed M3
. b} '
= orovirn Dhacvave. LE-MN)s | 9667452500 Y
3
KM/\_«»\M 5-3'/~(7/ §E2E66 9o é |
4. ! . |
_ril&m&'/__[tm—mm:_ﬂm 8383023612 ﬁ
5. | =
S hubhan Savandziv H&/Mpp%’/ 8360273l 9//
6.
DEEPAK KoHAR | DDJLM lsag (971 BRI8VE | B
7.
gt ko |mBf | qestgr0r | ot an
8. 72 . n
Vo Mogin T | EEES)52| SprrEsr0 |7
) E:Dhmv Kodow a EE(}S(S :ic): 2 (83337 @/g
10,
EEI
. 2
13. a




SECAV. PUSHD AL CUTIVE ENGINEER.M ,

weawerd i

o !

o ggmmrszfzozmsm. (, oL
Datc: 26 /“/ZL,

To, .
Exccutive Engineer

Delhi Development Auth
. orit
sm‘nhcm Maintenance Divis?\'on-S/DDA
Asian Games Village Complex
ASIAD Village, New Delhi-110049
Request regarding takin
o adu, g over the Aya Nagar Pond for further maintenance and

Refi- Letter No. EE (M)-1V/S2/2024 '
-Lete 25/D-78 dated 27.05.202
Refi- Reminder-1, EE (M)-1V/S2/2024-25/D-110 dated 20.06.;024

Sabject:

Sir,
ur letters dated 27 05.2024 followed
ou that the work of improvement and 1
d on 29.08.2023 by this

essfully been com
MCD. As reported, the pond is under

In continuation with ©

20.06.2024, it is again informed ¥
Nagar Pond under AMRUT-2 scheme had suce
office on the request of Horticulture department

Sabha land which is owned by DDA. o
The restoration works included restoration of boundary wall
hich has signifi
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No.: EE (M)-IV/SZ/2024-25/D- § 9 6 -

To,
Executive Engineer
Delhi Development Authority
Southern Maintenance Division-5/DDA
Asian Games Village Complex
ASIAD Village, New Delhi-110049

Subject: Request regarding tal{irig over the Aya Nagar Pond for further maintenance and
cleaning work of pond.

Ref:- Letter No. EE (M)-I1V/SZ/2024-25/D-78 dated 27.05.2024
Ref:- Reminder-I, EE (M)-1V/SZ/2024-25/D-110 dated 20.06.2024
Ref:- Reminder-II, EE (M)-IV/SZ/2024-25/D-406 dated 26.11.2024

Sir.

In continuation with our letters dated 27.05.2024 followed by Reminder-I dated
20.06.2024 and Reminder-II dated 26.11.2024, it is again informed you that the work of
improvement and restoration of Aya Nagar Pond under AMRUT-2 scheme had successfully
been completed on 29.08.2023 by this office on the request of Horticulture department MCD.
As reported, the pond is under Gram Sabha land which is owned by DDA.

The restoration works included restoration of boundary wall & fixing of grill,
construction of shade, restoration of footpath etc. which has significantly enhanced the
ecological balance and aesthetic appeal of the pond. The project aimed at rejuvenating the pond
to serve as a sustainable water bodies that can benefit the local community and environment.

With the completion of the restoration work, it is crucial to ensure ’that pond shou.ld
remain in its pristine condition, Regular maintenance and cleaning are essential to preserve its

structure and to prevent any further degradation. All the necessary documentation and support

will be provided to facilitate joint inspection.
Keeping in view of above, it is again requ
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No.: EE (M)-1V/
0 EE (M)-1V/8222024.25. 7. Date: 27 ] 572y

To,

Executive Engineer

Delhi Development Authority
Southem Maintenance Division-5
Near Sarita Vihar Metro Station
Sarita Vihar, New Delhi-110076

Subject: Request regarding taking over the Aya Nagar Pond for further maintenance and
cleaning work.

- Sir,
It is to inform you that the work of improvement and restoration of Aya Nagar Pond
under AMRUT-2 scheme had successfully been completed on 29.08.2023 by this office on the

request of Horticulture department MCD. As reported, the pond is under Gram. Sabha land
which is owned by DDA. =

The restoration works included restoration of boundary wall & fixing of grill,
construction of shade, restqgation"ﬁf_ footpath etc. which has significantly enhanced the
ecological balance and aesthetic appeal of the pond. The project aimed at rejuvenating the pond
t0 serve as a sustainable water bodies that can benefit the local comnmumity and environment.

With the completion of the restoration work, it is crucial to ensure that pond should

_ remain in its pristine condition. Regular maintenance and cleaning are cssenﬁa¥ to preserve its
structure and to prevent any further degradation. All the necessary documentation and support
will be provided to facilitate smooth haqdingltaking OVer process. - | B

. - Keeping in view of above, it is kindly requested to take over the A}.ra Nagar pond for
further maintenance and also get the cleaning wor?( started as soon as possible. The date and
time may be intimated to this office for handing/taking over process.

We look forward to your positive response.

c sel’
EE-(M-IV)/SZ

Copy to:- —
1, E-in-C-II for kind information pl.
C.E (South) for kind informati‘on pl.
kind information pl. -
gl?dls(go%trh). M.B road Saket for kind information pl.
§.E-1I/SZ for kind information pliion
§7 for further necessary aclion,
R.%Héc J.E to pursue the matter with. DDA,
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. | ) Date: 2o [¢ /24

Executive Engineer o

Delhi Development Authority

mm Main\}zizln;nce Division-5/DDA -

Gam&
ASIAD Vil s

age, New Delhi-110049

Subject: Request regarding takin

. 1g over the A: .
cleaning work of pond. ¢ ya Nagar Pond for further maintensnce angd

Ref- Letter No. EE (M)-IV/52/2024-25/D.78 dated 27.05.2024
Sir,

) In continuation with our letter dated 27.05.2024, it is again informed you that the work
of improvement and restoration of Aya Nagar Pond under AMRUT-2 scheme had
been completed on 29.08.2023 by

this office on the request of Horticulture department MCD.
AsTeported, the pond is under Gram Sabha land whichisowned by DDA.

The restoration wortks included testoration of boundary wall & fixing of grill,
construction of shade, restoration of footpath

' etc. which has significantly enhanced the
ecological balance and aesthetic appeal of the pond. The project aimed at rejuvenating the pond

1o serve as a sustainable water bodies that can benefit the local community and environment

With the completion of the restoration work, it is crucial to ensure that pond should
remain in its pristine condition. Regular maintenance and cleaning are essential to preserve its
structure and to prevent any further degradation. All the necessary documentation and suppart
will be provided to facilitate joint inspection. ;
' Keeping in view of above, it is again requested to take over the Aya Negar pond for
further maintenance and also get the cleaning work started as soon as possible. The date and
fime may be intimated to this office for handing/taking over process.

We look forward to your positive response.

/50\'
EE-(M-IV)/SZ
Copy to:-
ply. E-in-C-11 for kind information pl.
C.E (South) for kind information pl.
DC/8Z for kind information pl.

DM (South), M.B road Saket for kind information pl.
8.E-1VSZ for kind information pl.

DDH/SZ for further necessary action.

A.E & 1.E to pursue the matter with DDA.
Office copy
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